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{12) The Richandson .and Cruddas
Limited (Acquisition and Trans-
fer of Undertaking) Bill, 1972,

(13 The Mulki Rules Bill, 1972,

ESTIMATES COMMITTEE
TWENTY-FIFTH AND TWENTY-81KTIl REFORTS

SHRLI X. N. TIWARY (Bettiah); 1
beg to present the following Reports of
the Bstimates Committee:——

{1) Twenty-fifth Report on the Mini-
stry of Agricuiture (Department
of Agriculture) regarding action
taken by Government on the re-
commendations contained in their
Fifth Report on Tractors and
Other  Agricultural  Machinery
and Implements.

{2) Twenty-sixth Report regarding uoe
tion taken by Government on the
recommendations contained  in
their Filteenth Report on  the
Ministry of Agrculture {(Depart-
ment of Food)—Dircctoiale  of
Sugar and Vanaspati.

PUBLIC ACCOUNTS COMMITTER
SIXTY-SECOND RLFORT

SHRE SEZHIYAN (Kumbakonam): 1
beg to present the Sixty-second Report of
the Public Accounts Commitice regard
ing action taken by Government on the
recommendations  contained in  their
Fourth Report on Indian Council of Ag-
ricultural Research.

STATEMENT RE DROUGHT SITUA-
TION

MR. SPEAKER: Mr. Fakhruddin
Abmed, -

SHRI S. M. BANERIEE (Kanpur):
About the drought situation we have giv-
en & call attention motion. He has got
every right io niake s statement about
the drought situstion in the cowntry which
is very horrible. I would only request
you to’ allow a special discussion on the
basis of his statement.

-SHRI  IYOTIRMOY BOSU  (Diamond
Harbour): Adjournment motions have been
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given on the famine conditions and the
aftereffect of drought which involve mil-
lions of people and the Government has
been completely ineffective. This sort of
statements will take up nowwhere.

THE MINISTER OF AGRICUL-
TURE (SHR1 F. A. AHMED): 1 beg
to Jay on the Table a statement on the
drought situation in the country,
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Statement

The Hon'ble Mcmbers will recall that
we had occasion to discuss the drought
situation in the country during the previ-
ous Session when I have an account of
the extent of the drought and the relief
measures taken to deal with the situation.
Since then the significant  developments
that have taken place visa-vis the drou-
ght situation are—

(i) Continuation of  unfavourable
weather conditions and dry spell in the
States of Maharashtca, Gujarat, Rajas-
than and parts of Mysore and Andhra
Pradesh, and consequent ‘augmentation
of relicf works in thesc States;

(ii) Some improvement in the pro-
duction of Kharif crops due to rains
and generally favourable weather con-
ditions in the months of August, Sep-
tember and October in the States of
Madhya Pradesh, Orissa, West Bengal,
Bihar and Uttar Pradesh;

(iii) Beneficial rains during Novem-
ber/Decemberjanuary for  the gowim.z
and growing of wheat and other rabi
crops in the rab; growing argas of
Haryana, Punjab, U.P., and Bihar and
for the winter paddy crop|late sown
kharifjrabi crops in the States of Orissy
and Tamil Nadu.

On account of these favourable weather
conditions which have prevaited  during
these 3 menths over major parts of the
country, excepting Gujarat, Rajasthan, Ma-



